ORD R

NoESL(RJIS)/19/2050

Date : 18,03.2010

T'he following clficers are appoint d / posted as Presiding Officers of the

vacant -Courts shown against their name

uimediate effect till further orders :-

S.Nu Name of Officer with prescnt po!

h&_ __A gH RI *3}’_151...
AJMER JUDGESHIP :

I Harphool Singh Pilania
ADJ No.l, Ajmer

2, Suman Gupta,
ACJ(ID)-IM, Kishangarh
B:iNSWAIRA__J UDGE_&I_{II}

I - Brijesh Purohit .
CJ(SD} CJM answara

BHARATPUR JUDGESHIP :

I, Mar.ihu Sudan Rﬂl
ACJ(JD)-JM No.1, Bharatpur

ool

Naveen Meena i
CJUID)-IM, Bﬂ:_fana :
BH!LWARA J UDGESHIP

| iNﬂndtm \fyas
|ADJ(F1') No.1, Bhilwara :

2. Alka Gupia :
. ..ﬁ,*C’UD)‘!M (WF%!?.P*P‘W&
3. iSukesh KumarJan :.
| CJ(SD) ACIM Mandalgdrh
thANER J UBGLSHIP
l. Jf:cu.ndar Sanwana :
' ﬁCJ(.ID)—JM Nn e Bikaner
2. ‘Pumima Gaur -
'ACJ(ID)-IM No.:, Bikaner
CHURU JUDGESHIP
| Hari Kumar Goda A
'DJ, Churu
DHOLPUR JEDGESHIF :
. Archana Mishra

ACISD)-ACIM Mo.2, Bari
JAIPUR DISTRICT JUDGESHUIP ;

l. Premlata Saini

CIUID)-IN:. Shahpura
JALORE JUDGESHIP :

e Jagdish Jun!
CHSD)-ACIM, Blinmal

CI(ID)-IM,

in addition w their own duties with

Name of the Court(s) of which the
Presiding Officer appoinred in
addition to his own duties :

~ ADJ No.2. Ajiner

CJID)-JM. Kishangarh

' CJ {JDH M
Gaddt

{ACI(ID)-IM No.2, Bharaipur

1-CIJID) IM, Roopwas
AND
2. ACI(ID)-IM. Rubi',m 1S

Spl]udgc: SC/ST Cases Court,
Bhll‘.'ﬂ'ﬁfﬂ :

{AC)(ID)-IM No2, Bhilwara
I
|

- + e
i CJ(JD)-J M, Mangdalgarh

[ T ——

‘Kolayat

'CJUJD)-'M No.3,
;'Bikan:r '

ADJ, Churu

CJJD)-JM.
Bari

CIID)-IM.
Viratnagar

CIHID)-IM.
Raniwara
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‘Lal Chand Sungara
ADJ (FT), thdawm"

| ma Shanker Sharina ~.#k el

CI(SD)-ACIM, Bh: twamnandt

JJubG ESTHIP :

Jitendra Singh
CI(SD)-ACIM, Khetri

JODHPUR JUDGESHIP :

}.

!H..r

Dwarka Prasad Sharma .
ADJ No.Z, Jodhpur . © |

Liladhar Swami
CI(ID)-IM, Jodhpur City

Shanker Lal Maru '
ACIID)-IM No.2, . odl_l_p_ur

KOTA JUDGESHIP :

L.

fatad

1

Hemant Singh Bagh:la
CJ(JD)-IM (North), Kota

Shiv Charan Meena .
ACJ(ID)-JM No.3 (North), Kota

Rajni Brijesh

JHALAWMlJUDGESHIE. S

FE '5?"{, m(m)-m, “homahalia

' CIUJD)-IM.

S0 Khetri

| ADJ No.I,

: |Jod]'}pur_

CIUD)-IM.
.Jodh pur Dist ¢t

ACI(JD)-IM Vo.1. Jodhpur
] : ; '

— =

P

CIID)IM (& wth), Kota

LACIUID)-IM 1 0.2 (South). Kot

'ACJ(ID)-JM 0.3 (South). Kota

ACI(JD)-JM No.5 (North). Kota -
PALI JUDGESHIP ;

Manish Kumar Vaishnava
CIUD)-IM. Bali

SIROHL JUDGESHIP :

l

fﬁ\l\-'-‘-] Khan
CIID)-IM. Sirohi

TONK JUDGESHIP :

12

Dr. Bhanwar Singh Bhati
DI, Tonk

Ramueshwar Dayal Rehila

CHS-ACIM, Malpura

UDAIPUR JUDGESTHHP ;

| Narendra Kumar Jain
1), Udainu
NOTE : :
)

i

1.

CIUD)-IM.

Desurt

CIUD)-IM.
Sheogan)

Spl.Judge. SC/S I Cases Court.

' Tonk

CJ(ID)-IM.

- Malpura

Spl.Judge. SC/S™
Cases Court, Udi pur

The officers who have been appointed as P.O. of « ut Iym;_, Courts in

for three days in alternative week.

~addition to their own cluties shall hold Cuun at the resp :tive places at least

The officers who have been appointed as P.O. of the C urt stal_mncd a the
same headquarter in addition to their own duties shall di pose off that much
work so as to achieve at least 40% of the standard of v ik fm which they

arc holding additional >harge.

The cases in which accused are in custody or there ﬂﬂ: hirection of higher
Courr for time bound cisposal of case s shall bc dccldcd ol pnunly basis.

R‘EGISTF AR GEN ERAL

13 .



